04, 112003, .
Hen'ble Maj Gen KK Srivagqtava, A.M

Hon'ble M. A.K. Bhatnagap, J.H.

Sri Vivek Kumar learned ceunsel fer the applicant
and Sri J.N. Sharma learned ceunsel fer the respendents.

M,A. No,3918/03 is fer dismissing the O.A. as im |
infmctwus. In v:l.e_w Of_cur erdér of the date) ‘fhe M.A.
stands MHFWQJ( | |

M.A. Ne,3919/03 is fer tmeating the M.A. zlengwith
affidavit as part ef the recerd, Allewed. The same is

taken en recerd.

learned counsel fer the applicant submitted that
in this O.A. the erder ef suspensien dcted 23,08,9¢
has been challenged. Hewever since the applicent has
been dismissed frem sewice) ".‘he O.A. is rendered
inf ructueus.

In view ef the abeve, the O.,A. is dismissed as
having been rendered infructueus.

Ne cests,
W kn\__..r

J. M A. M

b‘iniSh/-




